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Affidavit 1o be Fusnished by the candidate ulongwith Nemination Paper

Hefore the Retvirning Officer
For election to Ve£AA71 Sgame of the House:

From.. ’ .......-...E.E....CHnNtltlltnt}'[“k"umr af tie € il oy
v RESHI L BINGH wn/daugh ofwite of, LATE MADHUSUDAN  SINGH

‘eod BB ycans. resident of. Souad, Puneq (mention full postat address), » candideie s wic stave
Ltection, do hereby selemnly affirm and stale on cath as under:-
{ #rike out whichever is not spplicable)

(1) Dama candidute set up hy—---— oy ——iname of the political party ) { am confesting a. s

Independent candidate,
(1) Details of PAN and status of Aling of Income tax return :
'Sl No. | Names Permanent The financial year for | Total income |
| Account Number | which the last i shown In Income |
i (PANY Income-tax return has | Tax Retiermn [ in |
| BT r i been filed Rupees) |
[ Sell AU AP 00TIP J&09 - 10 nag490 = oo
2 ' Spouse- ey e ==
1 Dependent | Py = S j
4 Dependent 2 2 = — '
| S, | Dependentd. ... =i — —
{3} The following case(s) is/ are pending against me in which cognizance has been taken by the court:-
i Sl | Offence Description |
\(a) | The details of cases where the court has aken | o
cognizance, Sections of the Act and description |— ™NOG — |
of the offence for which cognizance taken ;
i (b} | Name of the court, Case No, and Date of order L i~ EEES
taking cognizance : |
(€} | Details of Appeal (=) / Application(s) for revision, _— nj A — =
(if any) filed ug,urm the above arder(s)

4. Cases in which | have been convicted by a court of law{other those referred o in Form 26):  *

'[a} ] The details of cases, Sections of the |
Act and description of the offence for | —MA —
! which convicted | '
|

TSR Hﬂ.me af the Court(s), Case No, and [ '

[
! Date{s) of order(s) .




s 1 - e " + 1 R e - _ e N—— P i —
s Punishme *f impases

)
! i '

132 Thai | give hevem belw the details of v ie sssels fmovable and i imovable ¢1e) of mysel,
mw ipouse and all dependents:

Nﬁ._ Details of movable asscis ;

Naote:

. Assets in joint name indicating the extent of joint ownership will also have to be given

2. In case ::rl'deposiu’lnwstmcm the details mcluding Serial Number, Amount. Dare of Deposit, the Scheime,
Name of Bank/ Institution and Branch are 1o be given _

J. Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect LY fisted |
companies and as per books in case of non- listed companies should be given. I‘

4. Dependent’, here means 4 person, substantially dependent on the income of the candidate.

5. Details including amount is to be given separately in respect of each investment)

5. | Description Selr Spouse Dependent-1 | Dependent-2 -1ﬁpendnnt-3_!

0 Cash in hand 0440 m |
(i1} | Details of Deposits in Bank , 4 . |
accounts (FDRs, Term Deposits | Ay NLEURE: ‘
| and all other types of Deposits
including saving accounts), "
Deposits with Financial
Institutions, Non Banking |
Financial Companies and '
Cooperative societies and the '
., amount in each such deposil
(i} | Details of investment in Bonds, !
Debentures/shares and units in MNIL
companies/Mutual Funds and
others and the amount.
Details of investment in NS5,
Postal Savings, Insurance Policies | MNNE-C- . ;
and investment in any Financial fut - !
Instrument in Post office or ' 'r'
Insurance Company and the '
| | amount |
| )| Personal loans/advance given to '
| any persen or entity including ™ - |
firm, Company, Trust etc. and N i t
I
1
1

{ other receivables from debtors
| and the amount, N = R
! {v1) | Motor Vehicles/Aircrafis/ ? !
| | Yachts/Ships (details of Make, | RINME -

| Registration No. ete, Year of

Purchase and amount ) I ' _J--— : i
T Jewelry, bullion and valuable _ﬂiiﬁ'-“ ¥ 1 |
| thing (give details of weight and Suloe - =P ! i
o value) s 29s00-00 i

—_—
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| Aty other assets such.. s value of

| Claimsdinterest

. | Gross Totalvalue | T RO

3, Ipetails of Immovable assets:

{Nete: 1. Properties in joint ownership indicating the cxtent of joint ownership vill also have to be indicat
2 . Each land or building or apartment should be mentioned separately in this formal.)

5. 'i'iﬂmpmn
Nog

v

Self

e =

Dependent-1

Dependent-2 | Dependent-3 |

(i) | Agricultural Land - .

Location(s)
|_Survey number(s) -

MuME-F

Area (Total measurement in
acres) -

“Whether inherited property
{ Yes or N0

Date of purchase in case of self
acquired property

"Cost of Land (in case of
purchase}at the time of
purchase

Any Investmezot on the land by

way of development,
! construction etc.

| Approximate Current market
value

(ii) -Agri
Location(s)
Survey number(s)

BN MBS

Area (Total measurement in
sq. i)

Whether inherited property
(Yes or NO)

Date of purchase in case of self
acquired property

Cost of Land (in case of
purchase) at the time of
purchase

Any Investment.on the land by
way of development, .
construction ete.

| Approximate Currerdt marke:

value ]

(iii)

Qmmsmislhﬂ!lan
{imiuqing apartmenis)

| -Location(s)
| -Survey numberis)

Built up Area (Total
measurement in 5q. ft.)

-




TV waher wheried property

(iv)

r—

(" oror M)

| Do of purchase in case of Leif
atitped promes

€ st uf property (in case of
v rehase) at the time oF
| prochase

Any Investment on the
| priperty by way of
| development, construction etc.

: Agpproximate Current marker
| value

Residential Buildings (including
dpartments,)

-Location{s)

- Survey number(s)

?\REF H

Acea (Total measurement in
sq fi.)

13822 GfH

Built up Area (Total
measuremnent in sq. fi.)

bee So}

Whether inherited property
| (Yes or NO)

Yes

Date of purchase in case of self
acquired property

A

Cost of property (in case of
purchase) at the time of
| purchase

i bopuo 50

Any Investment on the Jand by

way of development,
constriction eic,

| Sheah -

Approximate Current market
value

24 coood « a2

Others (such as interest in
Property)

—_—

| (vi)
|

Total of Current Market
Value of (i) to {(v) above

94 oot o

(6) Tgive herein below the details of liabilities/ dues to public financial institutions and government :-

s
M.

(Note: Please give separate details of name of Bank , institution, entity or individual and amount for each item)

Description

(i

Self

Spouse(s)

Dependent-1

Dependent-2

Dependent-3 |

Loan or dues to Bank/Financial
Institution(s) )
MName of Bank or Fl
Amount outstanding
Mauture of loan
Loan or dues to any
individuals/ Entity other than
mentioned in (i) above,
Nameis)
Amount outstanding

| Mature of loan

Vio Basle

Laas )

L3S gt ne
RETIINANN
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[ Aay other liability = ]
e g o | — - |
Ceranil total of labilities |
_iﬁ-wmm%;nm: A {_ o - J_ e
Dlues we departments dealing _ i
with government | NI L f l
| atcommodation
f “Dues to departments dealing ; l_ i | o —I_ )
with supply of water ML I
Dues to departments dealing i e
whith supply of electricity ML
Dues to departments dealing I 1D
with supply of NI
telephones/mobiles
Dues to departments dealing
with gavemment transport NiL
(including aircrafts and
| helica
[ncome Tax Dues ML
Wealih Tax Dues L
Service Tax_Dues WA
Municipal /Property Tax Dues ML
Sales Tax Dues Wil
Any other dues Ne
Grand total of all Govt. dues 9l
(7} Details of profession or occupation:
L Self....N%&....
b. Spouse .. Y4

(8) My educational qualification is as under:

(Give details of highest School / University education with ful form of the certificate/ di ploma/ degree course)
(Name of the Schoal /Callege/ University and the year in which the course was completed. )

(%). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

candidate (otherwise write ‘Independent')

1. | Name of the candidate SH/Smt/Baurm. [-ESH! SINGH
2. | Full postal address RELFe-SKEET, DIST PURNER -
3. | Number and Name of the constituency and 61, DHAMDA NS

sm - - —— e e o i
3. Name of the Political party which set up the Ibu

passed (other than those referred to in Form 26)

4. | (a) Number of cases in which conviction order

TS




]I | () Toial number uf Pending cases where the 4t ’;1_ .
{ coor (5] have takes cognizane

g ' = 1V T which s o Trvsunir Scom
|__.____. e - . Income Tax Return [led ' )

L | (8 Candidate AU APS 0617 P ~ |EY 200810 1—3;2"5?5;@: |
: (b Spouse: = = Py

= b=

R A S

| 6. _ Details of Asscts and Liabilities in rupees T

Description .| Sell T Spouse | Dependent-f| Dependent-li | Dependent il

A Moveable '!.5'9-'."'3@

|—{ | Asset (Total value) | ~ ~

[ B, Immovahle i

Asset o |

(i) | Purchase Price and J

Development Costof | | SPPFF =

Immowvable Property

{Total Value) . .

(it} | Approximate Current T

Market Price of r}?m

Asszet (Total Value)

7 Liabilities

(i) Government
dues (Total)

(ii) Loans from Bark, 5

Financial Institutions and \15# e

nthers (Total) Ll Bk

8. | Highest educational qualification: o Te@ mes k18

|
|
- |

B i — e e —— o —

—

{Give details of School / University education with full form of the certificate/ diploma/ degres
course) (Name of the School /College/ University and the year in which the course was completed.)

VERIFICATION

1, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct to the

best of my knowledge and belicf, no pan of it is false and nothing material has been concealed there from. | further
ifeclars thal ©

{a) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above:

i1y L. my spouse. or my dependents do not have uny asset or liability, other than those mentioned in items 3 and 6
ithowe

Verifiedar. Pabn@... .. .. thisthe........ TOHh. ... day of,. Detember. ... e 200
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Nate: 1. Affidavit should be filed latest by 3.00 V"M on the last date of filing nominations.
2. Affidavit snould be sworn before an Uath Commissioner or Mayistrate of the First Class or betore a Notary
Public.
3. All columns should be filled up and 1o column to be left blank. If there is no information to furnish in respuctof
any item, either “Nil™ or “Not applicable”, as the case may be, should be mentioned
4. The affidavit should be either tvped or written fegiblv and neat!v
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Ted

ANNEXURE-B

State Bank of India, Bidhan Shabha, Patna

A/C No. : 20015881200

Amount : Rs 415770.00

Sahara India, Purnea

A/C No. : 010043813324
Amount 2 Rs 10,000.00

State Bank of India, Purnea. Bazar Branch

A/C No. : 10423580954

Amount : Rs 1302.00 to be check

State Bank of India, Sarsi, Purnea

A/C No. : 31379645574
(For KCC)
Armount : Rs 32140.00

UCO Bank. Zila Parisad, Purnea

A/C No. : 18860114029
Amount i Rs 2592.00
UCO Bank Zila Parisad, Purnea

A/C No. : 18860110005101
(For Election Expenses)

Amount : Rs 1111.00



ANNEXURE-C

LIC Policy
Policy No.
5.A.

Mode

LIC Policy
Policy No.
S.A

Mode

LIC Policy
Policy No.
S.A

Mode

SBI Unit Plus Regular
Policy No.

S.A

SBI Life

Policy No

522266416
Rs 2.00,000/-

Rs 6253/- Half Yearly

520956699
1.00.000/-

Rs 7,110/- Half Yearly

520457211

Rs 50.,000/-

2.010/- Half Yearly

24069641706

Rs 50.000/- Per Annum for 3 Years

(Deposited Three Installment)

440030022709
Rs 50000.00
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ANNEXURE-C-1

LIC Poliey of Surya Prakash

Policy No. 3 522273324
SA : Rs1, 06,000/
Muode : Rs 1,528/~ Halfl Yearly

ANNEXURE-C-2

LIC Policy of Chandra Prakash

Policy No. ; 522268572

5.A : Rs 75.000/-

Mode ; Rs 2,299/~ Half Yearly
ANNEXURE-C-3

LIC Policy of Avush Anand

Policy No. ; 522268612
5.A : Rs 100000/~
Mode : Rs 4507/~ Half Yearly

b



ANNEXURE-D

Bolero GIX. Model : 2005

Reg. No. > BR11D/1613
Value : Rs 5.64.000/-
Armada Jeep Model : 2000

Reg. No. : BRI1B/1571

Value ; Rs 4.00,000/-
ANNEXURE-E

One SBBL Rifle — 315 Bore

No. : ABO020154
Value : Rs 75.000/-
One DBBL Gun - 12 Bore

No. : 76143/2000

Value : Rs 20,000/-

M\H
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rd

fad

Thana No.

Khata No.
Plot No.
Area

Value

Thana No.

khata No.

Area

YValue

Thana No.

Khata No.
Plot Mo,
Area

Value

Thana Mo.

Khata No.

Area

Value

ANNEXURE-F

117

17

2023

4 Acre, 97 Dee
3.13.740/-

117

19M

5 Acre
315,000/«

117

17M

773,714, 775

2 Acre, 36% Dec
1.48.700/-

117

128

| Acre

63,000/~

™



Thana No.

Khata No.
Area

Value

Thana Mo,

Ward No.

Khata Mo,

Pl
Area

YValue

ANNEXURE-G

107
k4

2 Dec
8,0004-
123/1
1245

421

ta

212
16 Dec, 8 Kari

510,000/

ANNEXURE-H

One Building Residential at Purnea

Ward No.

Khata No.

Plot No.

Area

Value

New 11
1175

176

32 Decimal

s 15,00,000/-

&M“'\“
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